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Si.No. Piot Nos./Scheme
1 2 3

15. 29, CC Wazirpur Industrial Area MWs Raj Sudha Tower (P) Lid.

16. 30, CC Wazirpur Industrial Area Ms Raj Sudha Tower (P) Ltd

17. C-2, Kalkaji Shopping Centre MWs Rapndras

18. 3, LSC Dilshad Garden M’s. Rajindras

19. 11, CC Yusaf Sarai M/s. Air pee Apartments (P) Ltd
20. 29, CC Wazirpur (Indl. Area) M/s. Raj Sudha Towers (P) Ltd.
21. 30, CC Wazirpur (Indl. Area) M/s. Raj Sudha Towers (P) Ltd.
22. 3, LSC Dilshad Garden Mss. Jaina Properties Pvt. Ltd.
23. 16, CC Preet Vihar Ms. Jaina Properties Pwvt. Ltd.
24, 17, CC Preet Vihar M’s. Jaina Properties Pvt. Ltd.
25. . 18, CC Preet Vihar Ms. Jaina Properties Pwvt. Ltd.
[English) been received; and

Review of Implementation of Consumer
Protection Act, 1986

4379. SHRI SUDHIR GIRI: Will the
PRIME MINISTER be pleased to state:

(a) whether the Central Consumer Pro-
tection Council reviewed the progress of the
implementation of the Consumer Protection
Act, 1986; if so, the details therefore;

(b) whether the functioning of State
Commissions and district forums was re-
viewed;

(c) i so, whether any complaint against
the functioning of State commissions has

(d) the measures proposed to be taken
to implement the provisions of the Con-
sumer Protection Act effectively in the com-
ing years?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLIC DISTRIBUTION (SHRIKAMALUD-
DIN AHMED): (a) Yes, Sir. The Central
Consumer Protection Council is reviewing
the progress of implementation of the Con-
sumer Protection Act in every meeting.

(b) and (c). Government have received
a few complaints from Rajasthan , Uttar
Pradesh, Karnataka, West Bengal on the
unsatis-factory functioning of some of the
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State Commissions and District Forums.
Since, the matter falis within the jurisdiction
of State Governments, they have been
asked to take appropriate action in the mat-
ter.

(d) The progress of the implementation
of the Consumer Protection Act, 1986 is
satisfactory. As perinformation available, 27
State Commissions and 351 District Forums

have started functioning. Remaining 4 State
Commissions and 98 District Forums have

also have been notified.
[Transiatian]

Production Target of Bharat Heavy
Electricals Ltd.

4380. SHRIMATISUMITRA MAHAJAN:
Will the PRIME MINISTER be pleased to
state:

(a) the details of production targets fixed
for the Bharat Heavy Electricals Ltd., Bhopal
during the years 1988-89, 1989-90 and 1990-
91; and whether these targets have been
achieved; and

{b) the total assets and the liabilities of
BHEL?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): (a) The production targets of
BHEL's Plants at Bhopal fixed for the years
1988-89, 1989-90 & 1990-91 are as under:

(Rs. in crores)
1988-89  1989-90  1990-91
Target 520 610 673

These targets have been achieved.

(b) The total assets and liabilities of
BHEL amountto Rs. 4625 crores each atthe
end of 1990-91.

[English)

Non-implementation of Recommenda-
tions of Bachawat Wage Board
4381. KUMARI DIPIKA CHIKHLIA:

DR. RAMESH CHAND

TOMAR:

Will the PRIME MINISTER be pleased
to state:

(a) whether the attention of the Govern-
ment has been drawn to the news item
captioned ‘1200 Bachawat recommenda-
tion defaulters’ appearing in ‘Economic
Times' dated November 4, 1991;

{b) it so, the details in this regard; and

(c)the actiontaken/proposedto be taken
to ensure that the recommendations of
Bachawat Wage Board recommendations
are implemented by all the newspaper
managements?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI PABAN
SINGH GHATOWAR): (a) Yes, Sir.

(b) As per information available, out of
1670 newspaper establishments, 1065 have
not implemented the recommendation of
Bachawat Wage Boards.

(c) Onus forimplementations lieson the
State Government. However, Central Gov-
ernment, from time to time has been im-
pressing upon the State Government/Union
Territory Administrations for speedy imple-
mentation of the recommeéndations.





